411 Matters under
Rule 377

[Shri V, S. Viimraghavan]

After collecting the remaining gmount
from them, the sub-agents and the
<hief agent would quietly disappear.
In many cases, there is to be np flight
ang even in those cases where the
flight is arranged, they will be trapped
4at the airport of the country of their
destination because the visa would be
fake. This is not the story of a hund-
red people but many thousands are
cheated in this way.

These agents who commit such nak-
ed fraud on the poor and innocent
people gre a menace to the society.
The ‘Government has g3 moral responsi-
bility to protect the innocent people
from this open robbery.

‘Therefore, I urge upon the Govern-
ment to act firmly against these agents
and take such measures so tHat the
unwary people do not become victims
of these predatory agents.

(vii) Need to provide fast Rail-
way Service for passengers bet-
ween Meerut and Delhi.
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Stat, Res. re. Apprl. 412
of Proclamation in
relation to State of
Assam and Assam Budget,
1981-82—Genl. Disc. and
D.G. (Assam), 1981-82
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STATUTORY RESOLUTION RE. AP-
PROVAL OF PROCLAMATION IN
RELATION TO STATE OF ASSAM
AND ASSAM BUDGET, 1981-82—
GENERAL DISCUSSION ANpD DE-
MANDS FOR GRANTS (ASSAM)
1981-82—contd.

MR. DEPUTY SPEAKER: Now we
take up further discussion on Item
Nos, 10, 11 and 12. Time allotted is
three hours. We have exhausted two
hours and forty minutes. So, only 20
minutes are left. Shri Chitta Basu
was on hig legs. He will take only
three minutes. Then Mr. Ravindra
Varma will be the last speaker. Afler
that the Ministser will reply.

SHRI CHITTA BASU (Barasat):
I have pny only three points to make
and I will not take more than fhree
minutes,

There has been a prolonged diologue
going on between the agitation leaders
ang the Government of India. We,
the Members of Parliament, and the
people at large do not know as to what
has been the actual dialogue between
them. There are conflicting news
coming out from aifferent sources.
Such things would create further com-
plications rather than helping the
dialogue. May I request the Govern-
ment to come out with a white paper
stating the position of the Government
in thig respect and the stand taken by
the agitation leaders on those-poOffts.
On an earlier occasion also I mention-
ed it and the Home Minister was pleas-



